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Tirc Sd&tle of Ballot to detamioe Niqity ofiutaafus EiuitE tloti@ f@

mouipg motiqtt f@ lcave to izMoe hivate M@fus'Bi s zd for iaducitg
hiwe ifu,€{'r'Rcsolutio0f.

Members are hereby informed that the days allotted for transacting Private

Members' Business are I l,h and l8,h August 2017 as per rhe Calendar of Sittings

of the Seventh Session of the Foufleenth Kerala Legislative Assembly. The

Private Members' Busine$s will come up in such a manner that fte business

relating to Private Members' Bills and that relating to Private Membeni'

Resolutions shall be laken up for discussion on ahernate Fridays commencrng

with the busines$ relating to Privare Members'Bills as per Directjon No.l5 of rhe

Hon'ble Speaker dated May 10, 1993. As such, the business relating ro Private

Members' Bills will come up on Il,h August 2017. The relative precedence of

M€mbers entitled to move Bills on the allotted day will be determined by ballot.

The last date for giving notice for Bills (with copy of Bills) and the date of ballot

is as shown in the table below.

Last dare for giving notice
Date of discussion of i for Bills to be included in Date of Ballot

. Privatl Menber's B-lX 
- 

the Ballot

2017 August I l, Friday 2017 July 26, Wednesday 2017 August 3, Thursday



The business relating to hivate Members' Resolutions $ill come up on | 8'h

August 2017. The relativ€ ptecedenc€ of Members enlitled to move resolulions on

the allotted day will be detemined by ballot'

The Members who secure the {i$t three places in the ballot for resolutions

may give notice for one resolulion each

The last day on which nouce rs to be given for including the nanies of

Members in the ballot' the date of ballot and the date before which a Member

who wins in $e ballot has to give notice for the resolutions are as shown in the

table eiven below.

Lasl oale Ior

Date of discussion giving notice of
baie Letore *ttictr
notice of resolution
has to be given bY

Members getting

priority in the Ballol

zoiT lugurt ii,
Satutday

of Private Members' names to be Dale of Ballot

Resolutions included in the

' Ballot

,0it Aug..t i8; I zorr eufu,i 7, -zoiTAugu'i ib' :

Friday Monday Thu$day

The ballol to determine the r€lative precedence of Private Member's Bills

and resolutions witl be held in the office of the Deputy Secretary' Legislarion

(Room No.4O8, Assembly Building) al 4 00 pm on the dates mentioned in the

above tables.

V. K. Babuprakash,
Secretary.


